7 Papers laid

Il. A Statement (in English and Hindi)

giving reasons  for not  laying

simultaneously the Hindi version of the
Report mentioned at | (ij above.

[Placed in Library. See No. LT-
1504/77 for 1 and 11.]

. Report (1975-76) and Accounts of the
Bharat Dynamics Limited, Hyderabad
and Related Paper

1l. Report (1975-76) and Accounts of the
Bharat Earth Movers Limited,
Bangalore and Related Paper

I11. Report (1975-76) and Accounts of the
Praga Tools Limited, Secundera-bad
and Related Paper

IV. Report (1976-77) and Accounts of the
Goa Shipyard Limited Vasco-De-Gama
and Related Paper
V.Report (1976-77) and Accounts of
Mishra Dhatu Nigam Limited, Hy
derabad and Related Paper
VI. Report (1976-77) and Accounts of
the Mazagon Dock Limited, Bombay
and Related Papers

DR. RAM KRIPAL SINHA: Sir. on behalf
of Prof. Sher Singh, | beg to lay on the Table,
under sub-Section (1) of section 619A of the
Companies Act, 1956, a copy (in English and
Hindi) of the following papers:—

(i) Sixth Annual Report and Accounts of
the Bharat Dynamics Limited, Hyderabad, for
the year 1975-76, together with the Auditors'
Report on the Accounts and the comments of
the Comptroller and Auditor General of India
thereon. [Placed in Library. See No. LT-
1496/77.]

(ii) Twelfth Annual Report and Accounts
of the Bharat Earth Movers Limited,
Bangalore, for the year 1975-76 together with
the Auditors' Report on the Accounts and the
comments of the Comptroller and Auditor
General of India thereon. [Placed in Library.
See No. LT-1506/77],

(iii) Thirty-second Annual Report and
Accounts of the Praga Tools Limited,
Secunderabad, for the year 1975-76, together
with the Auditors' Report on the Accounts
and  the comments of
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the Comptroller and Auditor General of India
thereon. [Placed in Library. See No. LT-
1494/77].

(iv) Annual Report and Accounts of the
Goa Shipyard Limited, Vasco-de-Gama, for
the year 1976-77 together with the Auditors'
Report on the Accounts and the comments of
the Comptroller and Auditor General of India
thereon. [Placed in Library. See No. LT-
1497/77].

(v) Third Annual Report and Accounts of
Mishra Dhatu Nigam Limited, Hyderabad, for
the year 1976-77, together with the Auditors'
Report on the Accounts and the Comments of
the Comptroller and Auditor General of India

thereon. [Placed in Library.  See No. LT-
1495/77].
(vi) Forty-fourth Annual Report and

Accounts of the Mazagon Dock Limited,
Bombay, for the year 1976-77, together with
the Auditors' Report on the Accounts and the
comments of the Comptroller and Auditor
General of India thereon. [Placed in Library
See No. LT-1498/77].

(vii) Statements by Government accepting
the Reports mentioned at (i) to (vi) above.
[Placed in Library. See No. LT-1498/77].

Report on National Juridicare Equal
Justice-Social Justice (Bhagwati Com-
mittee  Report) and Realated Paper
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[Placed in Library. See No.LT-
1501/77 for (i) and (ii)].



